
MAGHA, 8, 1901 (SAKA) Written Answers so 
BOll Building Lo ns to D 1 i 

Unive ·ty Teacher 

7. PROF. NARAIN CHAND' PAR-
ASHAR: Will the Minister of EDU-
CATIO be pleased to st'ate: 

(a) whether Government have 
d cided to offer financial assistance to 
the teachers of Delhi University and 
its constituent and affiliated colle,ges, 
in the form of loans etc. for the con -, 
truction of residential houses as is the 
caS'e with the Central Government 
employees; 

(b) if so, the date when the deci-
sion was taken; and 

(c) the number of teachers to whom 
the loans have been sanctioned so 
far? 

THE MINISTE'R OF EDUCATION 
AND' HEALTH AND' SOCIAL, WEiL-
FARE (SHRI B. SHANKARANAND): 
(a) and (b). Government does not 
give any grant direct to Delhi Univer-
sity. The University Grants Commis-
sion, which provides maintenance 
grant," to the Delhi University and its 
constituent nd affiliated col eges, ha ::; 
conlmunicated on 26-6-1979 its deci-
sion to give financial assistance in the 
f'.Jrm of house building advances to 
the employees of the University nd 
its colleges. 

(c) The, University has invited ap-
plications, but no advance has been 
sanctioned so far . 

ew COmnn1l'lity Developm t BI k 

8. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
RURAL R CONSTRUCTrON be 
pleased to state: 

( ) \vheth r at y requests have 
b n received from the Stat IMemb rs 
or r iament for the cr ati' of new 
Community D velopment . locks; nd 
if so, he details thereo ; 

(b) the decision t en by Govern-
ment on their r que t and the to al 

number of Commu ity Developm t 
Blocks, State-wis , ere ted fur e c 
one of the Stat s/Union Territorie , 
separately; 

(c) the criteria for cr ating 
Community Development Blocks 
the names of such. Blocl s as ha e 
been declared Tribal Development 
Blocks; nd 

(d) the pattern of assistance. for 
deve}.)pment by the Government in 
Community Development Blocks and 
Tribal Development Block ? 

THE, MINISTER OF STATE IN 
THE MI ISTRY OF AGRICU TUR 
(SHRI R,. V. SWAMINATHAN): (a) 
No such r quest is pending with the 
Government of Indi. The Jate t 
request was rom the Gove nment of 
Meghal'aya for creation of 6 additional 
C·.)mmunity Development Bloc s y 
r adjustment of boundari s of the 
then existing 24 Community Develo -
ment Blocks in the State. 

(b) The Governlne It o ' India ac-
ceded to the r .. quc:-;t of the S, ate 
Governn1ent in June, 1 79. i r Com-
Inunity D~veloprn nt llocks have be 
created in Mcghal ya. These block 
are:-

1. S·.)napahar, West I{'h si Hill'. 

2. Mawkynrew, Ea"t Khasi Hills. 

3. Nangpah, Ea .t Khasi Hills. 

4. Amlar m, Jai tia Hills. 

5. Rongara, W t Garo ills and 

,6. Samanda, 'ast G ro Hills. 

(c) There is no fixed crit , ion f r 
the eation f Community v lop-
ment blocks. h tat Gov nm nt 
may be allowed to cr at b 0 ks 

request rom them, subje 
p oV~l 0 Planning CommL io 
such ere a io. As e(!' r Tri 
velopment 0 s, th e h v 
di continu in the oJd f· r 
tri 1 sub-plans have 
by the ta e Go 




